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CALLING .ATTENTION TO MATTER 
OF URGENT f>UBLIC IMPORTANCE 

ARISING OUT OP SLUMP 
Cotton Pricks

SHRI M. C. DAGA (Pali):  Sir,  1 
«aU the attention of the Minister ot 
Commerce to the following matter of 
urgent  public  importance and I re
quest that he may make a statement 
thereon:—

“The  situation arising  out of 
cotton growers getting no buyers in 
the market, particularly for tong 
staple cotton, Cotton Corporation of 
India not purchasing  cotton  and 
Government  not  coming forward 
with price support/'

THE  MINISTER OP  COMMERCE 
<PROF. D. P. CHATTOPADHYAYA):

MR SPEAKER:  Sir, some Hon'ble 
Members have drawn our attention to 
the decline in the prices of long staple 
varieties of cotton and its  conse
quences for the cotton growers.  At 
the outset, I would like to reiterate 
that it would be Government’s objec
tive to ensure a fair balance between 
growers  receiving  reasonable prices 
for thier crop and consumers finding 
cloth prices within their reach, while 
cotton growers should receive reason
able incentive to augment cotton pro
duction, we  have to see that cotton 
prices do not  become too bullish to 
interefere with our objective to prevent 
the recurrence of inflationary pres
sures in our economy.

There has, no doubt, been a decline 
in the level of  prices of both Kapas 
«nd lint as compared to the high aver
age achieved  during 1974. For in. 
stance, price of MCU-5, a popular long 
staple variety, which was around Rs. 
365/- per quintal in the last week of 
November,  rose  to  Rs.  420  per 
Quintal in last week of January, 1975, 
«>«t has come down to around Rs. 400/- 
fPer quintal Similarly, the lint price 
®f this variety, which increased from 
Rs. 3,200/- per  candy to Rs. 3,800/-
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per candy in the corresponding period, 
is now around Rs. 8,725 per candy. 
It is, however, important to realise 
that the peak prices achieved in some 
months  of  1974  reflected  high 
demand for cotton  emanating  from 
a textile boom both in the domes
tic and the  international  markets. 
This boom  could  not persist in
definitely.  The decline in the price 
of long staple cotton from Rs. 550/- 
per quintal of Kapas to Rs. 400/- per 
quintal also reflects a relative impro
vement in the  supply of long staple 
cotton as compared to the prevalent 
demand trends.  During 1974-75, 
production of long staple cotton would 
be around 14 to 15 lakh bales, out of 
a total estimated crop of 62 to 63 lakh 
bales which represents an increase in 
production of 5 to 6 lakh  bales over 
the preceding season. On the  other 
hand, price of medium staple  cotton 
has continued to be more firm in view 
of an imbalance between the demand 
and supply of middle and short staple 
cotton. The increased demand of sbort 
and middle  staple  cotton  has been 
contributed by a doubling of controll- 
ed cloth obligation on the mills and the 
requirements of the export market.
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While I would be happy if an increase 
m the demand for long staple cotton 
could improve returns to these cotton 
growers, their present  ruling prices 
?*ed not  cause  any serious alarm. 
Hon’ble Members are aware that the 
Agricultural  Prices  Commission, 
which  goes into the economics of 
various  agricultural  commodities as 
well as their inter-se return on invest
ment based on cost of production 
data, has recommended  for 1974  a 
minimum support prices for Kapas of 
average quality of Punjab  American 
320-F variety at Rs. 195/- per quintal 
as compared to Rs. 170/. per quintal 
recommended in the preceding year. 
The prices of other varieties were to 
be fixed  on  the  basis of normal 
differentials between 320-F and other 
varieties. On this basis, the support 
price of Sankar-4 and MCU-5  would
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work out to Rs. 298-304 per quintal, 
respectively  In view of the increase 
in the price of inputs, the Ministry of 
Agriculture and Irrigation have  re
viewed the recommendations  oX the 
Agricultural Prices  Commission  and 
have proposed a  support  price  ot 
Rs 324 per quintal for Sankar-4 and 
MCU-5.

The present prevailing prices of these 
varieties  are  still well  above the 
support pnees  recommended by the 
Agricultural Prices Commission

However, m order to encourage pur
chase of long staple varieties by  the 
Mills, restrictions on holding of stocks 
of these varieties are being lifted by 
the Textile Commissioner

As an additional measure of support, 
Government are keen that the Cotton 
Corporation of India should enter the 
market and make  some  purchases. 
While the volume of funds available 
with  the  Corporation  is at present 
limited  it  has  already  purchased 
1,700 bales of Sankar 4 m Gujarat, and 
is also making arrangements to yur- 
chase cotton m other States

We are keenly aware of the impor
tance of the cultivation of long staple 
cotton and  the  useful  contribution 
made by the growers in effecting signi
ficant import substitution on this com
modity resulting m the conservation 
of  sizeable  foreign  exchange  We 
would like to sustain suitable incentive 
to these growers. I assure the House 
that we are conscious of the interest of 
cotton  growers  and  would like to 
strike a reasonable balance  between 
the need to  ensure  fair  return to 
growers with the importance of keep
ing cloth prices within the  reach of 
the common men.
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240 ̂FTT̂ *FT spTĤr  I  apft ̂

3% sr(t̂ % 7  T̂fT SJTT fvfiSTFcT  «TRT

| %  *?t stor Star ̂ r

I, ̂?r% «nr m  wrfacr ̂ tt

I m*n  *rr̂t t1 ̂  ̂

f̂s wt f*nrt sfr̂t  103 fam vt 

fipm̂ 1

*wnr   ̂ t «rrr  ?mr ̂   |

fo m *rrc% «nrf *<nft t fo far

*T*ft % faSHT *TTO ̂ TPTT I f̂ T% qTF

Titm $feft t  *w*w**n& %

t̂  5# TOTT I 1971-72 *T fW

*t 11 *F̂te *r smr f*rr, 1972-73

% 31 wrftr JfT sfk 1973-74 * 65 

*Rt¥ T̂ fnw |w 1 «rk far ̂  f 

far:

“It 1* «ood that the Textile Com
missioner tea  brought to light the 
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“There ig a shortage of  about 8 

lakh tonnes of cotton. In any case, 

the Government to be wary In this 

respect and categorically assure the 

cotton growers that their  interests 

will not be sacrificed at the alter of 

export effort and  that  no further 

cotton imports will be allowed”
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PROP. D. P. CHATTOPADHYAYAr 
Sir, he ha, raised many issues which 
are supposed to be his intender ques
tions. I could not be very clear; any
how, I will try to answer...

SHRIMATI T.  LAKSHM1KANTB- 
AMMA (Khammam):  fie was  very 
clear.

This is some confusion ix> your owik 
department.

PROP. D. P, CHATTOPADHYAYAr 
By participating in the discussion, i 
think I will be able to clear the confu
sion.

Reference has been  made to  the 
cotton  purchase  from  Pakistan. 1 
must submit that the varieties of cot
ton that we  have  purchased  from 
Pakistan are in short supply  in  the 
country and, therefore, the prices of 
textiles manufactured  out  of those 
varieties have gone up. By importing 
those varieties of cotton, that is, middle 
staple varieties, we wUl be doing a bit 
of marginal service to the textile con
sumers of that group.

The second point that I would like 
to submit is that the landed cost, not 
only the price but even including the 
landed cost of the Pakistan cottons, is 
less than  the  corresponding Indian 
varieties by Rs.  800 tp Rs. 800  per,, 
candy. So, you will  afppwckfe 
we have nqt> purchased from Pakistan
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anything which we could possibly get 
inside our country or by giving a price 
which If unreasonable by any criterion.

Mention hag been made about the 
Cotton Corporation's purchase  policy. 
We have our policy, and that policy 
enjoins purchase  directly  from the 
primary market, i.e., from the growers. 
But, as the hon. Member himself has 
said and 1 have also said in my state
ment, the  fund  available with  the 
Corporation is Rs. 10 crores. So, we 
cannot enter into the market in a big 
way. But it must also be remembered 
that the price level  of the  cotton is 
above the support price level prescrib
ed by the Agricultural Prices Coramis- 

,  sion and then revised on the basis el 
the new calculations of the input cost 
So, the question of the Cotton Corpora
tion entering into the market in a big 
way just at this stage does not arise for 
two reasons; one, inadequacy of  the 
funds; and secondly,  the price levels 
are well above the A.P.C.—prescribed 
supporting price levels.  So, we are 
m the market. We are thinking of en
tering into the market in a big way if 
some more funds are made available to 
the Corporation. In this respect,  the 
Commerce Ministry  is in touch with 
the Finance Ministry and the Agricul- 
tre  Ministry,  and  we hope  that a 
decision tcould be taken soon, so that 
the purchase programmes of the cotton 
Corporation could be extended to some 
other States  also. But I must also 
submit that, so far as the price of the 
middle staple varieties is  concerned, 
the price is good; because of the short 
supply of the crop, it is good. But in 
the long staple cotton, as  I have al
ready stated in my speech, in relation 
to the demand, the supply is  much 
large, the five to six  lakh bales  of 
increased production....

SHBIMAT  T.  LAKSHMIKANTH- 
AMMA:  Has  Government  net en
couraged the  agriculturists to grow 
means? So, Government should  take
the responsibility for this.

SHfttMATX  V.  JSYALAKSRMt 
(Sivafcatsft: There itftto' stability  iff 
the price of cotton. Last year the game

Varalakshmi cotton has been purchas
ed for Rs. 1000/- per quintal and this 
year there is nobody to purchase  it 
even for Rs. 500/—.

MR. SPEAKER:  There  are very
strong women at your baekl

SHRI  INDRAJIT  GUPTA  (Ali- 
pore):  In view of the International
Women’s Year, she should be gallant 
enough to yield to them!

SHRIMATI  V.  JEYALAKSHMI: 
Merely because  it  is  international 
Women’s year we are not speaking but 
we  are  speaking on behalf of the 
agriculturists.

ME. SPEAKER:  I am suspending
the rule because of the International 
Women’s year; otherwise you are not 
entitled under the Rules.

PROP. D. P. CHATTOPADH YAYA: 
Sir, I take the point made out by the 
hon.  Lady  Members.  This is  true 
that Government intended the grow
ers to go over to the area of produc
tion of the long-stable varieties, tout 
In various units, particularly because 
of high  profits,  the  grower*  have 
gone in a very big way and they have 
produced quantities much larger than 
the industry can  possibly economi
cally absorb.

SHRIMATI  T.  LAKSHMIKAK- 
THAMMA:  They grow more quan
tity m  the  same  acreage.  That 
eeems to be a complaint of the hon. 
Minister.

MR. SPEAKER:  I am  addressing
you also.  You need not make  five 
speeches for five Members.  You 
should be concise in what  you say. 
We settled that  there will be  five 
Members, the* first one  will  have 
seven minutes  and the  others will 
have five minutes each, and thus we 
will be  able to  finish the  Calling 
Attention subject in 45 minutes. Bdr 
if you take so  much time  and the*
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gracious women at your back Inter
vene every time there la no end to 
the debate.

PROF. D. P. CHATTOPADHYAYA: 
Sir,  I will try to  be brief.  I have 
said that there was this large produc
tion of the long-staple varieties.  In 
our purchase programme we will see 
to it that these  problems are  ade
quately taken care of and all depends 
upon the final decision which we are 
expecting very soon.  He made men
tion about the  profitability  of the 
cotton industry. I would like to sub-' 
mtt that there are some cost-efficient 
units.  They  have made  very good 
profits.  But there  are also  some 
which tauve not Teally Made  profits 
over the laatl 4 or 5 years, they have 
gone sick and a substantial number is 
now lost and that does not speak very 
highly m regard to the high piofl- 
,lability of the industry a3 a whole. 
So, there may be some units  which 
may be do«*g very well  There are 
also other units which are not doing 
that well*  And I may say that the 
profit rate as st whole of the textile 
industry is leas than the average pro
fits of the different industries taken 
together?

So, Sir. what I think is, this com* 
plex picture of the industry will have 
to be taken into account and atten
tion should not be focussed only on 
the high-efficient units.

Lastly, I would submit that the high 
price for MC.U fibre Sujata which 
has been suggested by the hon. Mem
ber will not  be borne  out by the 
factual scrutiny or by  anlysis.  So, 
we shall try to see that good price 
is given to this variety.  The Cotton 
Corporation is ultimately accountable 
to Parliament  and, as a Commercial 
Corporation, we cannot force this Cor- 
-poration to purchase cotton at price 
which it will not be able to sett at 
fc> the industry and not evert to the 

TtT.C.

MR. SPEAKER:  Shrl Sathe. He Is 
not there.  Pro*. Bandatfate.

PROF.  MABHU  DANDAVATE 
(Rajapur).  Mr. Speaker, Sir, I have 
tabled this Call Attention Notice only 
after an  on-the-spot study of  the 
region of Vidarba,  Marathwada and 
Khandesh as well as cotton growing 
belts of Haryana and Punjab.

Only on the basis of that study, I 
vhefald like to seek certairi  clarifica
tions from the hdn. Minister. And I 
hope those clarifications will be for* 
thcomjng.

Firstly, as far as Maharashtra State 
13  concerned/ ' though 'there  is  a 
stfieme of monopoly procurement of 
cotton introduced in order to  pro
tect the small cotton cultivator, the 
manner  m  winch  the  Scheme  Is 
sbught to be implemented shows that 
atjiually there is no protection avail
able to the small cultivators. In other 
States, like  Haryana and  Punjab, 
ttiere has been a persistent complaint 
of the agriculturists  growing coiton 
that the  National  Textile  Corpora
tion is not coming forward with the 
adequate  purchase of  cotton  at a 
remunerative price.  These  two as
pects, both in those regions  where 
monopoly  procurement is there and 

where the Corporation is making the 
purchases—-thofle lacuna in  the  pur
chase policy—wfll be  completely eli
minated.

At the very beginning, I would like 
to sound a warning  and  also seek 
clarifications from the hon.  Minister 
that in the State of Maharashtra, the 
big cultivators are trying to take ad
vantage of the existing situation and 
they are making a demand from Go
vernment that  purchases of  cotton 
should not be left to the tender tntrrv 
of a free competitive market. If that 
is done, the small cultivators will be 
completely  destroyed. We  would, 
therefore like to have5 a clearcut «s- 

from Government whether 

this scheme of monody pfOflpwm®**



as it has been introduced in Mahara
shtra has failed to a great extent be* 
cause of very inadequate assistance 
from  Centre and from the Reserve 
Bank of India and also because of the 
number of malpractices and whether 
that particular  policy will  be con
tinued so as to protect the small culti
vators. The question of textile mag
nates has been brought in here. I do 
not want to repeat the figures of pro. 
fit that have been given by the tex
tile magnates.  But,  incidentally, I 
may make a mention that by indirect 
methods,  the textile magnates have 
also been  purchasing cotton  from 
these very belts of Maharashtra. And, 
actually, they are  offering a better 
price than whatever  price is being 
offered by the Marketing Federation.
Of course, there are a number of mal
practices to  which I would make a 
reference.  May be, very often  the 
plea is made to the  cotton growers 
that it is better that a remunerative 
price is offered to the cotton. In that 
case, the price of cloth  will go up.
But the entire cost structure of tex
tile industry  indicates  that  there 
need not be any increase in the price 
of cloth as a result of the assurance 
given  for  offering a  remunerative 
price to cotton growers. For instance, 
there are a number of methods bv 
which the price of cloth can be fur
ther brought down. I hope the Minister 
will admit the fact that 3.000 varieties 
of cloth are produced by the textile in
dustry and if the number of varieties 
is decreased and more stress is given 
in the  production of  coarse-cloth, 
probably, the needs of the common 
man will be subserved  and, at the 
same time, the prices of cloth  can 
also be brought down.  On the other 
hand, better and remunerative Drices 
can be offered to the cotton growers.
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As regards the policy  of the Re
serve Bank of India, it  has been a 
consistent complaint  from the  Go
vernment of  Maharashtra  and also 
3507 l

from the cotton growers that the Re
serve Bank has iiisisted upon pursu
ing its  rigid policy  regarding  the 
credit limits.  Though the scheme is 
a progressive one. they have imposed 
a limitation of Rs. 20 crores credit as 
far as this scheme is concerned. And 
as a result of that, even if the Go
vernment decides to eliminate those 
ralpractices, it win not be  able te 

Make the experiment a success unless 
Rs. 125 crores of credit facilities are

TOafe And, therefore, the
restriction that has been imposed by 
the Reserve Bank must be also eli- 
minated.

There are  certain  difficulties and 
malpractices m the  working of the 
monopoly  procurement  scheme  of 
cotton in Maharashtra. I myself have 
gone to the cotton belts and I met a 
number of cotton growers—small as 
well as big—and I also met the re
presentatives of the  various  credit 
societies and  marketing  federation 
and we found that there are a num
ber ot malpractices. Firstly,  up till 
yesterday, 30 per cent of the price of 
the cotton purchased by the market
ing federation in  Maharashtra  was 
paid m cash.  There was a demand 
by the cotton growers that the cash 
component must be increased from 30 
per cent to at least 60 per cent. Sir. 
the new Chwf minister of  Mahara
shtra has made a welcome pronounce
ment that instead of 30 per cent cash, 
50 per cent of the price will be given 
in cas>h and the rest will be adjusted 
with the credit facilities and loans. 
This is a welcome announcement by 
the new Chief Minister.  But, if this 
new pronouncement is to be effective
ly implemented, it is necessary that 
additional central assistance and addi
tional credit facilities should be made 
available and I hope that lacuna will 
be removed.

Again, the gradation of  cotton is 
creating a lot of malpractice.  While 
offering to the cotton growers,  two 
categories in grades of  cotton are
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assigned and it has been the experi
ence of many cotton growers that as 
far as the officials of the  marketing 
federation are concerned, they are in- 
duldging in lot of malpractices consi
derable bribe is taken to give a parti
cular gradation to the cultivator and 
thereby a  greater price is never 
offered.  This malpractice should be 
completely eliminated  Then, Sir, as 
far as the small cultivators are concern, 
ed, in Vidharba and m-Marathwada Re
gions, they  have been  demanding 
Ks 600 per quintal as  remunerative 
price, becausc they have no facilities 
and they are actually selling  away 
then  cotton at  the low  price of 
Rs. 150 per quintal  To whom  are 
they selling’  Because they  are not 
getting adequate cash, the small cul
tivators in Mahai ashtra are actually 
celling then cotton to the big f’ultl- 
vtors.  We are  supposed to have a 
monopoly procurement scheme  But, 
the small cultivatois are selling their 
cotton at Rs 150 per quintal to the big 
cultivator1? and what do the big cul
tivators do?  He puts his  cotton on 
a truck and m a clandestine way he 
crosses the border of Mahaiasntia by 
giving bribe to the police authorities 
He goes to Adilabad side of Andhra 
Pradesh and on the Adilabad side of 
Andhra Pradesh, there is big trading 
•company board which has been put 
up there  Until day before yesterday, 
the board carried the name of Vasant 
Trading Company.  I do not know, 
after Vasantrao Naik has  been re
placed by Shankarrao Chavan, whe
ther the name of the trading com
pany is  going to be  converted to 
Shankar Trading  Company.  I hope 
that this will not happen  Cotton is 
sold to this Vasant Trading Company 
and they send it for ginning and those 
bales are sent to the textile magnates 
in Bombay This is how, in a clandes
tine manner, the entire  scheme of 
monopoly procurement is being com
pletely sabotaged.  Not only  that. 
Even when the marketing federation 
purchases cotton from these big cul

tivatorthey never enquire from 
where they have secured the cotton. 
They actually by-pass the fact that 
these small cultivators have sold their 
cotton at Rs 150 per quintal to the 
big cultivators and it is only the big 
cultivators who claim that it is thier 
cotton and they have sold it to the 
marketing  federation. The 
m Maharashtra is that when the mar
keting federation purchases cotton, al
ways the assessment of the  credit 
societies is made to  the tune of 40 
pci cent of the production, and on. the 
basis- of that, adjustments are made, 
and theiefoie, the small cultivators: 
always suffer.  Therefore,  this mal
practice also has to be eliminated

Then, theie is another malpractice 
that is taking place  The hon. Com- 
meice Minister mubt have come acioss 
this, that m Maiathwada and Vidnarba 
j egions, repeatedly, cotton bales have 
been set on fire  This is happening 
because a numbei of officials of the 
Government and the maiketmg fede
ration are purchasing a certain quan
tity of cotton  In the  record,  the 
quantity shown is of one magnitude 
and the actual purchase is something 
else  To hide the gap  between the 
actual purchase, and the purchase re
corded m the documents, very often, 
cotton bales are set on fire, so  that 
there is no lecord  left, as to  how 
much cotton is  there, how  much is 
stocked etc and as a result of that, 
new malpractices are  taking  olace. 
This also will have to be stopped

13 00 hrs

Therefore, the  clarifications that I 
would like to seek  from the hon. 

Minister are;  will the  Government 
take precautions to see that there is 
a relaxation of Reserve Bank credit 

policy and more central assistance is 
made available? Secondly,  will all 
the malpractices arising out of grada
tion of cotton, sacking tb*m tip oni



clandestine  crossing  of  cotton to 
Andhra Pradesh and Madhya Pradesh 
be stopped? Incidentally, 1 may tell 
the House that when I went to the 
Vidarbha region, I came to know from 
the cotton growers that same police 
•officers told these cotton growers who 
were carrying on clandestine export 
■“You tie us to a tree, let your car pass 
the boundary and when you  enter 
Andhra Pradesh, we will shout ‘These 
people had tied us to this tree; they 
assaulted us when we tried to  stop 
them and now they have actually run 
away across the  border to  Andhra 
Pradesh’.”  All  these  malpractices 
must be stopped.

Then remunerative prices should be 
offered. I would concretely ask when 
the  following  remunerative  prices 
would be made available:

MCU 5 Rs. 600 per quintal 

Hybrid 4 600 per quintal

Varalakshmi Rs. 600 per quintal

Sujata, Survin Giza

and other varieties; Rs. 900 per
quintal.

In this connection, the reply given 
by the hon. Minister to a question of 
Shu Daga’s is incorrect. He said that 
only these categories had been pur
chased from Pakistan which were not 
available 3m  our  cotton growers. 
Whatever news has appeared in the 
Economic Times  Financial  Express 
and  many  other economic journals 
clearly indicates that even those varie
ties which are available indigenously 
have been purchased from Pakistan. 
He should check up his records and 
And out the gap between reality and 
the statement he made and see if it 
cannot be removed.

In  conclusion, 1 would make a 
specific suggestion.  If the monopoly 
procurement scheme in States like 
Maharashtra is to be a success, it 
should be extended to the national 
level so that no lacuna will be left
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and there will be  an  incentive to 
corruption and clandestine export to 
adjoining States  will atop.  If  the 
experiment is to be effectively imple
mented, this should be done. I would 
like a categoric reply to all these 
points.

PROF. D. P. CHATTOPADHYAYA: 
The hon. member has said that we 
have imported precisely  that variety 
of cotten from  Pakistan  which  is 
available here.  In fact, what I said 
was this. Those variaties are avail
able here, but they  are  in  short 
supply.  While we need around 68 
lakh bales of medium staple rotten 
for  our  internal  consumption  and 
export, our production is only of the 
order of 60 lakh bales.  Therefore, 
there is a shortage of nearly 3-9 lakh 
bales. That accounts for the high price 
of textiles for poor middle class people 
and export variety. It has also to be 
borne in mind that the cotton price is 

■  reflected in the price of the finished 
goods to the extent of 50—55 per cent. 
So if the price suggested by the hon. 
member, a verv leading socialist, is 
given, he should also be squarely and 
fairlv aware of the  consequence of 
that being reflected 50—55 per cent in 
the price of cloth of a variety which 
is precisely meant for the poor people.

PROF. MADHU DANDAVATE:  I
had concretely suggested reduction of 
the number of varieties from 3,000, by 
which the cost of production can be 
brought down.

PROF. D. P. CHATTOPADHYAYA: 
I have noted this  point for  reply. 
Alrealy we have a very big number, 
more  than  1000 varieties.  We are 
already effecting a 10 per cent reduc
tion.  We are thinking of more.  A 
steady reduction in the varieties is 
what  is  necessary.  Otherwise,  it 
creates dislocation, both in the pro
duction sector and also in the hand- 
loom sector. 'Hie reduction of varie
ties idea is very good; we are com
mitted to it.  But we must also be
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c*refuUy aware of the consequences, 
for exanĵle, lor the handloom actor, 
finer counts of yarn are necessary. The 
poor handloom weavers depend very 
much on these varieties of yarn.  If 
the price  of  long staple cotton is 
pushed up, it will be reflected in the 
yarn price and it will be difficult for 
the weavers to take it at that high 
price.  All these consequences should 
be borne in mind  Even  then  as 
an idea, it is good and we have already 
accepted it and from last October, this 
year, we had decided to bring about 
a ten per cent reduction in the total 
number of varieties of cloth, 1100 in 
all.

SHRI  PILOO  MODY  (Godhra): 
You must take this as the good in
tentions of a socialist.

PROF. D. P. CHATTOPADHYAYA: 
It is a good intention and I share it. 
The hon Member referred to monopoly 
purchase operations of the Maharashtia 
State Cotton Corporation The Reserve 
Bank of India, I find, had given them 
Rs. 20 crores while the Cotton Coi- 
poration of India which has to mu- 
chase cotton all over the country bad 
been given only  Rs.  10  crorrs  I 
concede that the credit accommoda
tion neither to the Cotton Corporation 
of India nor to the Maharashtra Cor
poration is adequate. But at the „ame 
time it is to be viewed in the context 
of the overall credit squeeze  policy. 
After all it is a trade sector. I do ap
preciate the feasibility of ensuring fair 
price to the cotton growers but it Is 
also  to  be  remembered  that  if 
the  price  level  is  pushed  up 
there are other  consequences. Next 
in  importance to food,  is texti'e 
and  if  cotton  price  is pushed up 
55 per cent of it is reflected in the 
cloth price—it will not be appreciated 
by people as a whole.  We  should 
strike a balance between a fair and 
reasonable price which could be given 
in these circumstances to the grower 
and also the end-product consumers. 
“We have every  sympathy  and I

appreciate the point made that # fair 
price should be ensure#  to  cotton 
growers, and credit accomodation, if 
possible, should be increased. We are 
already in touch with the Finance 
Ministry as I have said but it must 
be appreciated that we must not add 
to the inflationary pressure and this 
should be borne in mind by all of us. 
He referred to the bond scheme. It is 
m order to minimise the impact Of the 
increased money supply in the market 
that we have thought  of  the bond 
scheme, not to pay the entire amourtt 
downright in cash, but partly in cash 
and partly in bonds,  spread  over 
several months  This scheme is being 
considered and a decision will be taken > 
as early as possible.

He  referred  to the question of 
malpractices  If any specific case is 
brought to our notice, we will got in 
touch with the concerned State Gov
ernments  you  will appreciate that 
allegations of smuggling operations are 
primarily to be looked into  by the 
State Governments  But I am not 
shifting responsibility  between  the 
State and the Centre  If some specific 
case of malpractice in respect of grada
tion or degiadation or smuggling is 
brought up, I shall look into it

SHRI ANNASAHEB  GOTKHTNDE 
(Sangh).  He has not replied to the 
extension  of  the  monopoly cotton 
procurement to all over India

PROF. D P CHATTOPADHYAYA: 
The figures quoted by me, the credit 
accommodation referred to by me is 
enough to show that under the present 
difficult circmustances, it will not be 
possible

SHRI  NATWARLAL  PATEL 
(Mehsana):  You know that Gujarat
grows one-third  of the total cotton 
production in India.  Our  farmers 
used to grow short staple cotton fi,r® 
yeats ago.  They had switched ovrf 
to long staple, especially on the ndvice 
of the Government of India. At that 
time  the Government of India had 
assured them that If need arose pric*



support Would be given by the Gov- 
Jnmit  On  th*  assurance 
formers switchod over to long staple 
cotton  I   ̂ hon Minister fat* 
forgotten the ô otive of the Cotton 
Corporate oi >dia  According to 
me. the Cotton Corporation was estio- 
lished only to protect the interns 
ol the gxowers  M present it u, doing 
nothing at all to protect the interests 

of the growers

fThe hon Mim̂ r has stated in ĥ 
statement that sôe directive has been 
tJTto «* Cotton Corporation, to

Aicordm* tc me lt  nothm«  lh>®
is not pure support  L,5t ',ear ̂ o« 
long staple cotfon was sold a 
per kandv, at Present it is sell  ,
Rs 3 000  There is such a big fal 

the price of cotton
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1 m«y draw the attention ot tne 
hon Minister to the parity betwen 
the prices of ling staple and fchort 
staple cotton  ffhen our long staple 
cotton Shankei-1 was  selling at 

Rs 6,000, the ̂ ort staple was selling 
at Rs 3,200 oi lls 3,400  There w«* 
a gap of Rb 1500 to Rs 2,000 pe* 
kandy but at present, our long stapi 
is selling At ab< ut Rs 4 44)0 and the 
short staple at about Rs 2,800  The 
gap is only about Rs 600  I would 
like to point out to the hon Minwtei 
that the growers of long staple cotton 
have to make us of costlier inputs hk 
fertilisers  They have to give sêen 
or eight tin ê, the vvaUr to *heu Ue*ds 
There is no <anal aaler in Guiarat 

and so the farmers lwve to depend 
upon very costly irrigation

The hon Minister m his statement 
has stated-that they are trying  to 
protect the interests of the tomimn 
people, to see that they get  chaap 

cloth  This w not a  thmg‘ bUc 
nothing should be done at the cost of 
the farmers

He has mentioned m his statement 
that the growers of long staple cotton 
are helping the Government of India 
so far as foreign exchange is concern
ed  As a matter of fact, after they 
parted growing long staple cotton, 
Government is not importing it from 
foreign countries, and thereby they 
are paving huge foreign exchange

The growers of long staple cotton 
go to Mandis with their carts and, as 
there are no buyers, they have to go 
back to their villages If the situa
tion continues like this, next time 
they will all switch over to shoit 
staple they will not bother to grow 
long staple  If that happens, the
Mini try would  be  responsible for 
that by not giving pnee support

So far as Andhra is concerned, tln»y 
aic growing a very fine  /auety
MCU 5  I understand this  varieh
ôld last year at Rs 500 pei quintal, 
but today there is nobody to juy it 
even at Rs 350
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So, are you going to give anv 
quarantee to these farmers so far as 
pi ice is concerned or not’  I under- 
s*and that some guidelines have been 
given to the Cotton Corporation I do 
not exactly know what they are, but 
it setms that they have been asked 
to pay taily one-third of the price m 
cash  Iwo-third of the amount is to 
be given m the form of a bond at 6 
per cent  interest  You  understand 
whit is the late of interest today 
No farmer can  afford to sell his 
cotlon on this condition to the CC1 
It is a cruel joke on our farmers

The objective of the establishment 
of the CCI was to safeguard the in- 
tpiests of the growers  I know that 
interests conflict with each other You 
want  to have cheap production of 
cloth in this country by making cheap 
cotton available to the mills  But 
don’t bother about 200 people of the 
countiy  You bother about lakh* 
and crores of growers of long staple 

cotton
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I have said all these things only to 
draw the attention of the Minister to 
take action in the matter before the 
situation goes from bad to worse. He 
should take the necessary steps to 
see that the cotton growers in Gujarat, 
Andhra and other States are given 
remunerative prices and saved from 
this calfihity.

PROF D. P. CHATTOPADHYAYA:
I share many of the ideas and senti
ments expressed by the bon. member.
I agree that it is our basic responsi
bility to ensurci a fair price to the 
growers  There are no two opinions 
about it  But there should be a 
rational balance. The interests of the 
cotton  growers have  to  be looked 
after no doubt, but not in isolation 
but m ] elation to the consumers’ in- 
terets.

SHRI  NATWARLAL  PATEL: 
Before rou arrive at a decision about 
the cort of production of cotton, 
kindly consult the representatives of 

the growers.

PROF. D. P. CHATTOPADHYAYA: 
There are lakhs of growers and we 
have to do what we can for them, but 
we have  also to look after the 
interests of the crores of consumers 
and strike  a  balance somewhere in 
between  I hope this is an idea which 
will be shaied by hon. members. We 
do not like to do anything at the ex
pense of the poor growers.  I have 
already placed on record our apprecia
tion of the services rendered by the 
flowers of long staple cottons thereby 
enabling us to save our foreign ex
change which we had to spend pre
viously on imports. But the produc
tion is 50 per cent more than what 
the country can take.  We need 8 
lakh bales but because of the high 
price incentive, a large number of 
growers have rushed into that field 
in the last one year and production 
has jumped to 12 lakh bales a year. 
This has been possible because of the

hard work and the use of high-yield
ing seeds.  But we should bear in 
mind that medium staple cotton is in 
short supply. It is  actually 8 lakh 
bales less than what we need.  The 
production now is only 50 lakh bales. 
We need this for domestic consump
tion as well as for exports purposes. 
So, we would like the growers to go 
'in a big way into this area also.  I 
can assure my hon. friend that I am 
as much concerned as he is about 
ensuring a reasonable price to cotton 
growers,  particularly  long  staple 
variety because they are in difficulties 
now. The policy of the Cotton Cor
poration will be to help them to the 
best of its ability and subject to credit 
constraints imposed by the Govern
ment in the larger interests of the 
country.

SHRI INDRAJIT  GUPTA:  How
much long staple cotton are you im
porting now?

PHOF D P CHATTOPADHYAYA- 
So far as medium and short staple 
cotton are concerned, there is a short
age of 8 to 9 lakh bales and we have 
imported only 2 lakh bales.  So far 
as long staple cotton is concerned, 
we are in surplus.  So, where is the 
question of importing?

The Cotton Corporation is a com
mercial organisation.  It has to bear 
in mind its commercial objectives. We 
cannot force the Cotton Corporation to 
purchase cotton at a price at which it 
will not be able to sell it to the tex
tile mills  But, within the constraint* 
we will try to do whatever we can to 
protect the interests of the growers

SHRI NATWARLAL PATEL* What 
about the  minimum price to the 
grower?

PROF. D. P. CHATTOPADHYAYA* 

We are considering it.

MR. SPEAKER: Shri D. D. Desai- 
I find he is not here. Shri Sathe. He 
will get only half the time because he 

came late.



SHRI VASANT SATHE  (Akola): 
Thanks to the new Railway Minister 
the trains are becoming more punctual. 
My train came only 2j hours late. I 
am coming straight from the railway 
station.

There are a few things on which 
first I would like to disabuse the mind 
of the hon.  Minister.  First I will 
come to the story of long staple cotton 
production being more than what is 
required'  Just two  or  three years 
back we used to import about 10 lakh 
bale* of long staple cotton, required 
by our mills in the name of promoting 
exports.  The  entire Rs. 100 crores 
worth of cotton, which was long staple, 
was imported from  America, Egypt 
and Sudan.  All these imports  were 
done at the pressure of the mills, in 
the name of export. I would like to 
know from the hon. Minishter, firstly, 
how much fine and super-fine  cloth 
produced  from the imported  long 
staple cotton did we ever export and 
how much did we earn from the export 
of fine and superfine cloth?  Because, 
the long staple cotton is required only 
for the production of fine and super
fine cloth, unless of course you say 
that long staple cotton can be used 
for the production of medium varieties 
also, in which case your next argu
ment that  there  is  a  shortage of 
medium staple in the country, because 
long staple cotton production is more, 
and that is why we are now required 
to import medium staple will fall fiat. 
Therefore, since  you  imported long 
staple cotton all these years in the 
name of exports, please tell us how 
much of fine and superfine cloth pro
duced from the long staple cotton did 
we export and earfl foreign exchange.

SHRI  INDRAJIT  GUPTA:  Also,
how much did we smuggle out?

SHRI VASANT SATHE:  I do not
know about smuggling. My informa
tion is that more than 80 per cent of 
our exports are of short and medium 
staple varieties of cloth, which we
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produced from indigenous cotton. And 
yet, although the indigenous cotton is 
an export earner, we do not give a 
remunerative price to the producer oi 
medium staple variety and we always 
tell him “you cannot get a remunera
tive price, because you are not pro
ducing long staple cotton, and what 
we need in this country is long staple 
cotton, of which we are importing 10 
lakh bales”.  Now, being encouraged 
by you and the Agriculture Ministry, 
the farmers in States  like  Andhra, 
Gujarat and Haryana took to produc
tion of long staple cotton.

You will recall, Sir, in 1972 in xny 
very first speech here, I had made a 
mention of the calamity of the cotton 
growers who were given the  lowest 
price for having produced more cotton. 
They produced a record crop in 1971-72 
and they were given a bonus of the 
lowerst prices ever! That stock was 
carried on for more than two years by 
the mill-owners and they reaped huge 
profits for two years.  This id an 
accepted fact. I have again and again 
been reminding the Government about 
our policy towards our growers. You 
say that we must look to the consumer.

PROF. D. P. CHATTOPADHYAYA: 
And also growers.

SHRI VASANT SATHE:  This \ery 
simplistic economic  talk,  which  is 
imported from western countries, 
used here also.  I will tell you how. 
In western countries  the  grower is 
hardly 10 per cent of the population 
and, therefore, they say, “We  must 
look to the consumer who is the 
majority, 90 per cent, namely, the 
working class, and others,”. Therefore, 
a balance has to be struck. Look to 
the greater consumer. In this country 
the greater consmer is the agriculturist 
himself and the class living on agricul
ture. 80 per cent of the people Uve on 
agriculture here. They are your real 
consumers.  When  you  talk of the 
consumer, whom are you talking 
about?  The consumers are also the
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iarmers.  If you do not give a re
munerative price to the farmers, how 
can you ensure a fair wage to landless 
labour? You do not give purchasing 
power to the fanner and the agricul
turist class.  Is  this your  idea  of 
trying to improve the standard of life 
of the majority of the people?

Then,  I have never been able to 
understand this talk  of  anti-infla
tionary measure.  This talk of credit 
squeeze and anti-inflationary measure 
to deprive the agriculturist class of 
even a remunerative price, I feel, is a 
(suicidal talk, because if you do not 
give a remunerative price, the cotton 
producers will not produce cotion as 
they did in the case of jute.  How 
much you have suffered in the case 
of jute, my friend himself will tell. 
Jute production fell down by 30 per 
cent in one year. How much we lost 
in foreign exchange and what trouble 
we arc havin" in the mills—all that is 
known. Toworrow, if the cotton pro
ducers ctop producing cotton or reduce 
cotton production, think of the vicious 
circle and the result that it will hav<? 
both on production of cloth and on 
employment.  Therefore, this  whole 
idea of anti-inflationary measure is 
wrong.  Shortage of cotton produc
tion for want of remunerative  pi ice 
will again increase cloth prices.

MR.  SPEAKER:  Please  do  not
think that it is a debate going on; it 
is a call-attention motion.

SHRI VASANT SATHE:  He said
that we must strike a blance, that is 
why I am asking this.

MR. SPEAKER:  Ask your ques
tion.

SHRI VASANT SATHE:  All that
we are  asking  is:  you  want  to
benefit the consumer  but  what do 
you  mean  thereby?  The price of 
cloth must not go up; all right.  We 
sat with their own technical people 
and experts in the field and said that 
you peg the prices at what they are

today or wherever you want to for 
superfine and all varieties, then  go 
back to find out the cotton price arid 
whatever the  price  of  cotton  is 
arrived at, see that that is paid to 
the  farmer. It  is the middlemen 
who are exploiting the farmers today. 
They exploit us at both ends.  They 
exploit the consumer- by increasing 
the price of cloth.  The middlemen 
are the agents of the mill-owners. 
Now that the Cotton Corporation, I 
am told, is going into the field, I would 
like to know from the hon. Minister 
what is the price that they are going 
to pay to the farmers. Be specific 
about it.  Take, for example, MC05. 
The experts themselves have opined 
that the price should  be between 
Rs. 425 to Rs. 450. Are you going to 
pay the price or not? This is the first 
thing that we must know.

Secondly, although you have just 
now said that you are not going to 
import cotton. I would like to have 
a more positive statement from you. 
What about some cotton deal with 
Sudan?  For diplomatic  reasons, are 
you going to import some long-staple 
cotton from Sudan?  That is another 
thing that I want to know.

If the hon. Minister clarifies these 
things, we will be very thankful to 
him.

PROF. D. P. CHATTOPADHYAYA: 
Sir, the hon. Member, Shri Vasant 
Sathe,  has spoken on the floor  of 
the House and to me outside. I know 
his views. He is quite well-informed. 
As you will find, even experts like, 
Prof. Madhu  Dandavate  and  Shri 
Vasant Sathe differ.  One  suggested 
that for MC05, we should give Rs. bOO 
per quintal and the other has said that 
the price should be Rs. 425 to Rs. 450 
per quintal.

SHRI VASANT  SATHE:  That is
what your experts have said. I accept 

it.



PROF. D. P. CHATTOPADHYAYA: 
What I gay is that even informed 
people differ in the matter of assess* 
ment. Other things have also be taken 
into view.

SHRI  VASANT  SATHE:  Please

•do&’t  to divide us.

PJFtOF. D. P. CHATTOPADHYAYA: 
No division; just comparison.  There 
is no question of setting one against 
the other. You are very good friends, 
I know.

As I have already said, we have had 
discussions with  distinguished Mem
bers from different  States, like, Shri 
' Vasant Sathe. Shri Raghu Ramalah, 
who took a lot  of  interest in this 
matter and otheis. I have looked into 
the matter. Andhra Pradesh is a jute 
growing State.

THE  MINISTTER  OF  WORKS 
AND HOUSING AND PARLIAMEN
TARY AFFAIRS  (SHRI K RAGHU 
RAMAIAH):  Cotton

PROF. D. P. CHATTOPADHYAYA: 
It is a cotton growing State  It is al̂o 
a jute growing State.  Don’t forget 
about that.
>

As I have already said, we are m the 
market but not in a big way because 
of credit restrictions  We are already 
in touch with the Finance Ministry.
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About  protecting  consumers’  in
terests, I have already said it. Mr. 
Sathe has said some other things.  I 
do not like to enter into economic con
troversy particularly in the presence 
of Dr. V. K. R. V. Rao sitting here. I 
&tick to what I have said. But, at the 
same time, I submit, that reasonable 
Price will be given  to the growers. 
For that, we are already in touch with 
| the Finance Ministry and a decision 
will he taken soon. I can only repeat 
vhat I said before that we will strike 
1 balance between the growers’ in
vests and donsumers* interests.

13.33 hrs.

The Lok Sabha adjourned for Lunch 
till thirty minutes vast Fourteen of 

the Clock.
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The Lok Sabha reassembled after 
Lunch at  thirty-four minutes past 
Fourteen of the Clock.

TMr. Deputy-Speaker in the Chair].

SHRI SAMAR GUHA (Contai) Sir, 
I want to raise an urgent matter of 
public importance.  The news that 
has been flashed axrnt lifting of the 
embargo on American arms  supply 
to Pakistan is a very serious matter 
causing concern to all of us.  I hope 
the Government will give an oppor
tunity to this Htuse to express its 
views .

MR.  DEPUTY-SPEAKER:  That is
enough.

SHRI SAMAR GUHA: Ihe United 
States has developed a knack.

MR DEPUTY-SPEAKER  You are 
making a speech

SHRI SAMAR GUHA: One minute, 
Sir  The United States has develop
ed a knack in international diplomacy 
to do wrong things at the ripe mom
ent for right things.  The  United 
States has mentioned about supply of 
Russian arms to India. It convenient
ly forgets about the continued supply 
of arms to Pakistan by China and 
France  The U.S A. has also men
tioned about the imaginary fears  of 
India and Afghanistan against Pakis
tan, but it forgets that the arms sup
plied to Pakistan would b* used  to 
crush the people  of  Pakhioo.iistan, 
Baluchistan and Sind.  In this con
nection I want to draw your attention 
to our anxiety shout Shri Khan Ab
dul Ghaffar Khan.

We are worried about the genocide 
committed on the people of Paktooms- 
tan and Baluchistan  With one word I 
will conclude.  The Government of 
India should take steps in cppropriate 
international forms to raise the issue 
of the safety  and security of  Kb an
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Abdul  Ghaffar  Khan and ol  the 
people of Paktoomstan.  By  stren
gthening the arms might of India or 
Pakistan you will not be able to en
sure peace and progress of the  sub
continent  It is only by having a 
Confederation of India, Pakistan and 
Bangladesh that you will be able  to 
bring about peace, progress and pro
sperity in tHe  whole  sub-continent.
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5fo3T5[5f  tNFĉT C«ftf»T̂riT ®Ff

*rfsr tUFT ??T ’fffr £  I  S>® for 

vft prc «ir i  eft  vt#

fcwf  ?T#t  &JT  fo  WRcfk 

*rr ̂  % artier vm ̂  i nz 

Hsft $<&*'£ t WFU

srm 3,  p- w  farts

srtr wrf  ar̂r i

*ft *nj fsrofc Uitt) : it it

I  *T£<T 3ft %

*Ti  t ^  $ *nT«fa ®RcTT ? I

*£?r*iwU«r%  w rfw ̂ rrTfT 11 

*rw* % «rarPT faitf ... (*usr«rf*)

<*ft *#(9? fiw  (̂<T»ff̂T?) : 

*f> qfas fawr iw m 

«rt«3 tft SPOT W I I  ssfarj 

Vi  <rr ’srftr̂rr  ĵsnw?r 
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MR.  DEPUTY-SPEAKKR*  Sh*t
Shankar Dayal Singh not here. Who
will speak from his party Shri Ram 
Singh Bhai  Verma.

14.38 hrs

MOTION OF THANKS ON THE PRE- 
SIDF̂ TS ADDRESS—Contd.
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frôr T3R *̂tt ̂rn̂TT «rr f*p ernRFr *r 

r̂O R̂fd «prr ft*ft  n̂?r srt

fHV i 1972 ̂ ̂ nnrnx ̂ t  m

ar̂ «rrT|̂j «ri

ift *rm ̂ t, imfar ■# i


